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[alll't F. H. Mohsin] 

(iii) The Indian PoliCe Service 
(Pay) Fourth ·Amendment Ru-
les, 1973, PubliJhed in Notifi-
cation No G.8.R. He7 in Ga-
zette of India dated the 29th 
December, 19T3. 

(Iv) The Indian Administrative 
Service (I'lkation of Cadre 
Strengt6) Amendment Regu-
lations 1974-, puNished in No-
tification No. aoS.R. 21 in 

,Gazette of India dated the 
'12th January, 1974. 

,(v) The Indian Administrative 
Service (Pay) Amendment 
Rules, 1974, published in No-
tification No. G.S.R. 22 in Ga-
zette of India dated the 12th 
January, 1974. 

, (vi) The Indian Forest Service (Fi-
xation of Cadre Strength) Se-
cond Amerldmetlt Regulations, 
1974, published in Notification 
No. G.S.R'. 28(E) in Gazette of 
India dated the 2nd February, 
1974. 

... (vii) The Indian Police Service (Fi-
xation of Cadre strength) 
Amendment Regulations, 1M4, 
published in Notifica.tion 
(pay) Amendment Rules, 
No. G.S.R. :i3 in Gazette of 
India dated the 19th January, 
1974. 

. (viii) The Indian Poliee Service 
(Pay) AmendJrient Rules, 1974 
published in Notifio:!!ltion No. 
G.S.R. 83 tn 'Gazette of India 
dated the 19th January, 1974. 

, (Ix) The Indian Foreltt Service (Fi-
xation of Cadre Strength) 
Fourth Amendment Regula-
tIons. 1974; published in No-
tifiCation No. G.S:R. 142 in 
Gazette of India dated the 
3rd January, 1974. 

[Placell in Library. See No. LT-6242! 
. 74.1 

MiNES (AMENDMENT) RVLES AND PJrY-
MENT OF WAGES (MINES) AMENDMMrr' 

RULES 

THE MINISTER OF LABOUR 
(SHIU !l:AGHUNATHA. REDDY): I 
beg to lay on the Table--

(1) A copy of the Mines (Amend-
ment) Rules, 1973 (Hindi and 
English versions) pulilishea in 
Notification No. G.S.R. 18 in 
Gazette of India dated the 5th 
January, 1974 under sub-sec-
tion (7) of section 59 of the 
Mines Act, 1952. 

[Placed in Library. See No. LT-6243/ 
74.] 

(2) A COpy of the Payment of 
Wages (Mines) Amendment 
Rules, 1973 (Hindi and Ent-
!ish versions) published in No-
tification No. G.S.R. 1423 in 
Gazette of India dated tke 
29th December. 1973, under 
section (6) of section 26 of the 
Payment of Wag~s Act, 1936. 

[Placed in Library. Sec ~o. LT-6244! 
74.J 

NOTIFICATION UNDER PASSPORTS ACT 

THE MlNISTER' OF STATE IN THE 
MI:ffiSTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): 
I beg to lay on the Table a copy of 
Notification No. G.S.R. 530(1£) (Hindi 
and English versions) publicbed in Go-
zette of India dated the 19th Decem-
ber, 1973 issued under section 15 of 
the P.ssports Act, 1967. 

[Placed in Library. See N.4 LT-6245/ 
74.] 

CENTRAL INDVSTRIAL SECURITY FORCE 
(FIRST AMENDMBNT) RULES 

SHRI F. H, MOHSIN: I beg to lay 
on tile Table a copy of the' Central 
Industrial security Force (First 
Amendment) Rules. 19'74 (1rindi and 
EftIlish versions) publillhed 1n Notifi-
cation No. G.S.R. 1-ol! in Gazette of 
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India dated the 26th January, 1974, 
u~ersub~section (3) of. section 22 of 
t~ Central Industrlal Security Force 
Act, 1986. 
[Placed in Library. See No. LT-6246/ 
741) 

NOTIFICATION UNDER NAVy ACT 

'PH!!: DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI J. B. 
PATNAIK): 

(1) I beg to re-Iay on the Table a 
copy of the Naval Ceremo-
nial, Conditions of Service and 
Miscellaneous (Fifth Amend-
ment) Regulations, 1973 
(Hind and English versions) 
published in Notification No. 
S.R.O. 244 in Gazette of 
India dated the 16th Septem-
ber, 1973 under section 185 
of the Navy Act, 1957. 

[Pla~ed in Library. See No. LT-5837/ 
74.1 

(2) I betJ to lay on the Table It 
copy of the Navy Leave-
(~Amendment) ReIu-
lations, 1973 (Hindi and Eng· 
lish versions) published in 
Notification No. S.R.O. 382 
Gazette of India date the 
29th December, 1973, under 
section IS5 of the navy Act, .. 
1957. 

[Placed in Library. See No. LT-6247/ 
74.1 

STATEMENT SHOWING ACTION TAKEN BY 
GOVERNMENT ON AssllRANCES 

THE DEPUTY MINISTER IN THE. 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI B. SHANKARA-
NAND): I beg to lay on the Table the· 
following statements showing the ac-
tion taken by the Government on va-
rious assurances, promises and under-
takings given by the Ministers duri,pg 
the various sesRions of Lok Sabha:-

Pourth Lok SOOM 

(i) Statement No. XXXIII Fiflh Session, 1<}68 

(ii) Statement No. XXXIII Eighth Session, 1969 

(iii) Sta'oment No. XXXIII Ninth Se.sion, 1969 

(iv) Statem.nt No. XXXV. Tenth Senion, 1970 

(v) Statement No. XXIII . Eleventh Session, 1970 

(iv) Statement No. XXV Twel'th Session, 1970 

Pi/til Lok Sabha 

(.iii) Statement No.XXIII First Sessior, 1971 
(viii) Statement No.XXVIII Seconr. Seasion, 1971 
(ix) Statement No.XVIII . Third Session, 1971 
(x) Statement No.XVIII Fetutll Setlion, 1972-

(xi) Stat~mcnt N().XII FIfth Session, 1972 
(tli) Statement No.X Sixth Se.aon, 1972 

(xiii) Stateroem No.XI Seventh Session, 1973: 
~~) Stattment No.V Eighth Session, 197) 
(xv) Statement NOoII Nint h Session, 1973 

, [1'I21:td in Libr4ry. S" Nt. LT-6a.t11/74J 


